Listed on 17.12.2013
Before Court No. 6
Item No. 37
SECTI ON: XI V

| N THE SUPREME COURT OF | NDI A

Cl VI L APPELLATE JURI SDI CTON

PETI TI ONS FOR SPECI AL LEAVE TO APPEAL (C) Nos. 26106-26108/2011
W TH
PRAYER FOR | NTERI M RELEI F
AND
| NTERLOCUTARY APPL| CATI ON NOCS. 1-3
(Applications for condonation of delay in filing SLP)

Ni sha Devi ... Petitioner
Ver sus

State of HP. & Os. .. . Respondent s
OFFI CE REPORT

Pursuant to this Court's Oder dated 9.9.2011 show
cause notice was issued to all the five respondents on
16.9.2011 by registered AD as well as dasti. M. Pragati
Neekhra, Advocate has filed Vakal at nama/ Appearance as well as
Counter Affidavit on behalf of respondent Nos 1 to 4. Counter
Affidavit has been included in SLP Paper Books. Counsel for
the petitioner has filed affidavit wth proof of dasti service
duly served upon Respondent No.5 on 27.10.2011 but no one has
ent ered appearance so far.

For non filing appearance by Respondent No.5 these
matters were listed before the court of Ld. Registrar on
various dates and lastly on 21.3.2012 when the Court was
pl eased to pass the follow ng Oder: -

“Service is conplete. Respondent
Nos. 1- 4 have filed count er af fidavit.
Respondent No.5 has not appeared in spite of
service of notice. Hence, place the mtter
before the Hon' bl e Court as per rules.”

It is submtted that M. Sandeep Narain, Advocate
(SCLSC) has on 17.5.2012 filed vakal at nama/ appearance on
behal f of respondent No. 5 but he has not filed counter
affidavit so far.

Service is conplete.

The matters alongwith applications above nentioned
are listed before the Court wth this Ofice Report.

DATED THI S THE 13th DAY OF DECEMBER, 2013.
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